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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHi

In the matter of

Gardent City Residential Welfare Society

Vs
State of Punjab and others

OA no 383/2023

Affidavit

.V K KHURANA, aged 70 years. S/O Sh H L Khurana resident of 379, Garden City
Dehlon Road Sahnewal 141120 do hereby solemnly affirm and declare as under-

| am the authorised signatory of Garden City Residential Welfare Society, Sahnewal.

2.The RS vide his affadavit page has agreed that the total land of 41.65 acres is owned by the
respondent. Further the buyers are responsible for construction of their own flats after
obtaining necessary permission from the relevant authorities which has been done by the
buyers. The houses have been constructed by the buyers only on the plot sold by the R5 ofter
obtaining NOC from GLADA.

3.The answering respondent R5 never got the licence renewed after 2008 . The consent to
operate STP was obtained after submitting the forged report and the Punjab pollution control
board authorities issued the consent without going into the details of the forged feasibility
report or for some consideration which is quite evident from the feasibility report submitted by
RS running page no 793. This feasibility report belongs to Padam cars private limited, patiala,

4 We raised an RTI to get a copy of this feasibility report to PPCB Ludhiana which has never
been supplied for which we have already filed an appeal before the First Appellate Authority
under RTl act, punjab pollution control board authorities on 12.1.2026 itself and the reply is still

awaited.
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c The R S has stated that the project has been handed over and residents would be responsible
for enewing alllicences. We may state here and put it on record that the project has never
been handed over to any of the residents. If the R 5 has handed over the project to any of the
residents, he should have produced the documents for handing over and taking over the
orojectaftr obtaining completion certifcate,

In this connection, we enclose herewith a coy of the letter dated 29.11.2023 writen by
GLADA to commissioner of police and from the contents of the letter it is very clear that the R
3is stil the owner of the colony and an FIR is being lodged for various offences under the

PAPRA Act for non renewable of licence, not obtaining the completion certificate till date and
for not depositing the EDC charges of Rs 11,33,726 and CIF of Rs 39,704

The STP has never been made operational which is quite clear from the report of the Joint
committee constituted by this honourable tribunal and the recent report of the Member
secretary PPCB punjab. Further the PPCB authority visited the site and the STP locked and also
noted the creation of two more soak pits in the colony.
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6.This affidavit is being filed Bonafide in the interest of justice,

\urh o
Dated. 1 (7 — 224 Déponent

VERIFICATION

|, the above named deponent, do hereby verify that the contents of this affidavit are true and
correct to the best of my knowledge and belief and nothing material has been concealed
therefrom.

ortified that the aliiuaviy kA, GFA Nd:
heen readover & explained to the deponent
axecutant who seemed Correctly to unde? \@\M'\W“

stand the same at the time making there 01;0/,.
' penent

Attested As idenufisa

Notary Public. LDH

ro1AN MY
15 JAN 2026
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Greater Ludhiana@?@)avelopment Authority.

Ferozepur Road, Near Rajguru Nagar, Ludhiana,

HAPFY
made Ights.
Cun-vnnlu'rv l:“'::‘.r_x
Ludhiana.
Padach Hai:::5:/Galazar/Dhibhata/2023/ 8432 Date: 2-9-11-23
Dima:-

The promater of the residential colony "Garden City" area 9.50 acres, village Dharad, Tehsll and

district Ludhiana, M/s Dynamic Castings Pvt. Ltd # 30/27, 1" Floor, East Patel Nagar, New

Dchi-110003, has initisted crimina| nrozoedinDs under Soction 36 af the Punjob Apuriment und Property Regudation Act 1996 (Amondmont

2021) for vialating the terms of the colony’s license / provisions of the PAPRA 1995 (Amendment 2014,
2021).

In connnction with the abova subject. It is siied that the residential colony “Garden City" under the jurisdiction
of the said land area 9.50 acres, Bhind Paved, Uchi. | have received a letter of application from M/s
Dynamic Castings Pvt. Lid # 30/27, 1" Floor, East Palel Nagar, New Delhi-110008, house number 13/2005, Fender: LDC-H &
UD/Competant Autharlty STP-Ludhiana/13/2005 dt 1B.10.2005 Geotachi Visa Gila Mep (Sanghi Mundi) Simri Bhilar Bhidi 17.10.2008 alzo.

The lotter of applicatlon vias not applied for renevml of liconse nor was It applled for compietion centificate.
The promoter has violated the following sections of the PAPRA Act:-

anr: No formality unu Rapon i wuw - 7 j

Becticn Documents lssued Under
ot the &1 R.T.I. M- 2005

| [ Chirelath 5(3) Rasidantial Colony "Garden City™ area 9.50 The license was lo be renewed
aUA ] i Distri i
s acres, village Dhrot, Tehsil and District gphgﬁgmspgsntl!&r)sg&ﬁ)ﬁgg

Ludhiana izsued licenz= number 1372005 dsted 10.10.2008 | which wos not done by the promaoter.
; Rest. Nim & f9%ar AR 17.10.2008

6 hos expired. |

7 Comgletion 1401 N Corr*plnLt:m cortificae hae rol bewa nsued ———_During the license= perlod. the Fromaler wirs
uppezed to camplete the developmem ol the
colany and oblain 2 r:cr;xph_vlbm canificale,
which the promoter has not applind {or

1l dites

bcml;[;undmig several nolices narpm
nitwy | as EDC is Rs. 11,33,726/- and as SITis Rs. | below, the promoter has not
(2014) 39,704/ and Intarpat (s ta bo chamod neparatnly an it dEpOSill‘__'d the due omount.

3 Deuco 3 () | Ason2D.00.2022 the nmaunt due mﬂéﬁﬁu?

Vid Mardhpi Dinch Tim Radvas Se Jal Samvar 4339 Bhidl 20.06.2016. Payer Main: 7400 Bhidi 23.07.2015
Un B200 Ridi 08.09.2015, Payer Mein: 1015] Bhidi 19.10.2015, Payer Mein: 1093 Bhidi 22.02.2017, Payer Mein: 5305
mli28.08.2018, Payor Man: 59418hidi 28.09.2018, Payet Mein: 624 Bhidi 07.02.2022 Payer Mein: w3 32 152 Bhidi

07.01:2022 : 1013 Bich 03.02.2023 To.extend the period of bank guaranteo to the promoter, EDC and licenss fe2 amount. camplating
the formalities af the lease and npplying for licanse renewal and completion etc. The promolor was also given an apportunity af henring
vide this office’s lefler No. 3375 dated 23.05.2022. But no respanse was given by the promoter. For the aobove reasans, the

kconso iesuod 1o tha pr has been suspendoed vido this offic’s letter No. 1767-1837 dated 25.10.2023.

IIn v:2w of the nbove viottions of the PAPRA Act comminied by the promoter, It s requesied that the promoter M Dynomic Coatings
Pvt. Ltd # 30/27, 1st Floor, East Patel Nagar, New Delhi-110008 should be directed to register a case under Section 36 of
the Deepa Shratman Mad Prithvati Regulntion Act 1995 (Amendment 2021) nnd ke legal action against the cancarned polica station
officer and to obtain the approval of this office before submitting the challan in the Honorable Court under Section 3B of the Punjab
Apartment and Regulation Act 1995 (Amendment 2014, 2021). After taking action, please take the trouble to inform

thiz olfice oz waoll
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